Title: Regarding killing of a Minister in Madhya Pradesh.

12.38 hrs.
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1239 hrs. (Mr. Deputy-Speaker in the Chair)
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MR. DEPUTY-SPEAKER: Hon. Members, please resume your seats. | am on my legs.

... (Interruptions)
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... (FHFUT)

MR. DEPUTY-SPEAKER: Shri Patel, you have already raised the matter. The Government might have taken note of it.
... (Interruptions)
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MR. DEPUTY-SPEAKER: Shri Patel has already raised the matter. There are three or four other hon. Members to associate with what
he said just now.

... (Interruptions)
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MR. DEPUTY-SPEAKER: Shri Vinay Katiyar, your name is also there in the list. | will give you a chance to speak.
... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Patel, what do you want from the Central Government on this issue?
... (Interruptions)
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MR. DEPUTY-SPEAKER: Hon. Members, Shri Patel has brought a very serious matter to the notice of the House. There are three or
four other hon. Members to associate with what he has said just now.
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... (FEE)
MR. DEPUTY-SPEAKER: Shri Ramdas Athavale, | have to seriously view your conduct.

... (Interruptions)
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MR. DEPUTY-SPEAKER: | am there to regulate the House. You do not have to regulate it. | want the whip of the Party to regulate his
Members.
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There are three or four Members who wish to associate themselves with it.
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... (=EEyTE)
MR. DEPUTY-SPEAKER: You will get a chance to speak.

sit wgeng fae 92w : @ET % W WAl Hi1 aewTE |@PT 99 3 e

... (=EumE)
=% U foet 7

DIG
wa1 g €1 3ES (ET €¥ ATT §AT §1 AN, TAcHIET BIAAET §iAT AieQl
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MR. DEPUTY-SPEAKER: This is "Zero Hour", not a discussion. You should only say what you want the Government to do.
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MR. DEPUTY-SPEAKER: Shri Scindia, you will get a chance to speak.
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">MR. DEPUTY-SPEAKER: Shri Pandey, please resume your seat. Nothing will go on record.
">(Interruptions)*
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">MR. DEPUTY-SPEAKER: Your name is there. | will call your name. You are going to associate yourself with it.
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">MR. DEPUTY-SPEAKER: Why are you provoking them? You should confine yourself to the subject.
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">* Not Recorded.
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">MR. DEPUTY-SPEAKER: Hon. Members, there are more items and we could go through them also if you maintain peace. There
are some more Members who want to participate. Now, Shri Scindia will speak.

">... (Interruptions)
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">MR. DEPUTY-SPEAKER: This is not the way to behave in the House. When you were speaking, | was controlling the House.
Everybody must have patience for hearing.

">_.. (Interruptions)

">MR. DEPUTY-SPEAKER: Nothing will go on record.

">(Interruptions) *

">MR. DEPUTY-SPEAKER: | will not allow anybody to talk like this.

">... (Interruptions)

">MR. DEPUTY-SPEAKER: You are not allowing even the Chair to speak. You please sit down. | am on my legs.
">... (Interruptions)

">MR. DEPUTY-SPEAKER: Please do not interrupt now. There are some more Members to speak.

">... (Interruptions)

">MR. DEPUTY-SPEAKER: Again you are getting up.
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">MR. DEPUTY-SPEAKER: This is too much, Shri Vinay Katiyar. Now please sit down.
">... (Interruptions)
">MR. DEPUTY-SPEAKER: Let him speak. He has also given notice. Shri Shivraj Singh Chouhan, please sit down.
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">MR. DEPUTY-SPEAKER: | will not allow you to speak like this.
">_.. (Interruptions)

">MR. DEPUTY-SPEAKER: Shri Chouhan, please sit down.
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">MR. DEPUTY-SPEAKER: Is there nobody who can control them? Shri Shivraj Singh Chouhan, if you all behave like this, tell me,
how can | condu this House? You are not allowing even me to speak in this House. When you speak and they interrupt, nothing will go
on record and nobody can hear you. When they speak and you interrupt like this, how can | conduct the House? What Zero Hour is
this? It is better that we adjourn the House. You all had your say; let him also be heard peacefully. Please do not interrupt him. | appeal
to all the three of you - Shri Vinay Katiar, Shri Shivraj Singh Chouhan and Shri Prahlad Singh Patel.

">...(Interruptions)
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">MR. DEPUTY-SPEAKER: You have started it again. | think the Parliamentary Affairs Minister should control these people. Shri
Pramod Mahajan, Parliamentary Affairs Minister, | seek your cooperation. | just cannot control these two-three Members. | am unable
to control them. Please prevail upon them and tell them to keep quiet. How do | conduct the House like this?
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">SHRISOMNATH CHATTERJEE : We are seeing now that they are disturbing the House. They are doing all sorts of disturbance
here and the senior Members are sitting quiet. Members on the Treasury Benches are not allowing the House to continue.

">MR. DEPUTY-SPEAKER: Members on the Treasury Benches should not behave like this. It is very unfortunate. All the senior
leaders are sitting quiet. They do not even convince them. They all had their say. How do | conduct the House?
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">MR. DEPUTY-SPEAKER: | warn you, do not say such things.
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">SHRIPRIYA RANJAN DASMUNSI (RAIGANJ): If you do like this, we will not allow anybody from your side to speak in the House. Is
it the proper way?

">...(Interruptions)

">MR. DEPUTY-SPEAKER: | warn the Member. He cannot stop any other Member to speak in this House. This is really too much. |
am sorry to say this.

">(Interruptions)
">13.00 hrs.

">SHRIPRIYA RANJAN DASMUNSI : If they do like this, we will also not allow anything to be transacted...(Interruptions) How will the
House function in this condition?...(Interruptions)

">MR. DEPUTY-SPEAKER: Let him say. Please take your seats.
">Now, Shri Madhavrao Scindia to speak.

">_.. (Interruptions)

">MR. DEPUTY-SPEAKER: Shri Pradhan, please resume your set.
">_.. (Interruptions)

">MR. DEPUTY-SPEAKER: There is a limit for anything.
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">MR. DEPUTY-SPEAKER: Will you not allow him to speak? Please tell me. Mr. Chauhan, will you not obey the Chair?
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">MR. DEPUTY-SPEAKER: It has also gone onrecord.
">_.. (Interruptions)

">MR. DEPUTY-SPEAKER: Did | object you?
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MR. DEPUTY-SPEAKER: Let him complete.
... (Interruptions)

MR. DEPUTY-SPEAKER: Please resume your seat.
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These focusses have to be tackled.
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet againat2.10 p.m.
13.08 hours
The Lok Sabha then adjourned for Lunch till ten minutes

past Fourteen of the Clock.
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